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3043, [Withdrawn]
¢
Looking into procedures in use in the co-
untry’s Nuclear power plants

3044. SHRI JASWANT SINGH. Will
the PRIME MINISTER be pleased to state:

(a) what ‘deep look’ is being given by the
Government of India into the procedures
in use in the country’s nuclear power plant
in the context of Prime Minister’s inter-
view oiven to Richard Weintraub of  the
International Herald Tribupe on 13 ‘and
14 September, 1986; and

(h) what additional safety and security
steps have been introduced in our nuclear
power plants since the Chernobyl accident?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE QND TECH-
NOLOGY AND MINISTRER OF STATE
IN THE DEPARMENTS OF OCEAN
DEVELOPMENT ATOMIC ENERGY
ELECTRONICS AND SPACE  (SHRI
K. R, NARAYANAN): (a) While the
safety record of our puclear reactors has
been very good. in the context of Chernobyl
accident, a high Jevel Committee is review-
ing the existing procedures for handling any
unforseen off-site emergencies.

(b) Following the Chernoby] accident,
greater care in controlling the reactor has
been specified. Additional instrumentation
has been introduced to improve the control
system.,

Exlposion at Sant Naga;

3045. PROF. C, LAKSHMANNA. Wwill
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether it is g fact that there was a
loud explosion at Sant Nagar, New Deihi
on the night of 7th October, 1986;

(b) if so, whether investigations have
been made into the matter and the cause of
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the explosion and the persons responsible
for it have been found; and

(c) if so, the action taken in the matfer
against the persons concerned and  what
step have been taken to prevent recurrence
of such incidents?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND
MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI P.
CHIDAMBARAM): (a) Yes, Sir,

(b) The investigations revealed that the
loud noice came from the bursting of an
ordinary fire cracker,

(c) Does not arise,

Burning of a Bridge in Srinagar

3046. PROF. C. LAKSHMANNA: Wil]
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether investigations have been
made into the recent incident of burning
of the historic Mahjoor bridge over the
flood channel in Srinagar, Jammu and
Kashmir; )

(b) if so, the outcome of the investiga-

tions and whether the burning of the

bridge was due to sabotage; and

(c) the loss caused as a result of the
burning of the bridge?

THE MINISTER OF STATE [N THE
MINISTRY OF HOME AFFAIRS (SHRI
CHINTAMANI  PANIGRAHI): (a) to
(c) The subject matter of the question is
the concerp of the State Government,
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Employment to the Educated youth

3049. SHR] KALPNATH RAI. will
the PRIME MINISTER be pleased to state:

(a) whether it is a fact that the selec-
tion Commissions appointed to"select :leri-
cal staff to Government bodies and quasi-
Governmental bodies are recewmg appli-

cations in lakhsg

(b) if so, what is the percentage roughtly
of out of them js being absorbed in
Government bodies; and

(c) what, steps are being takep to pro-
vide -employment to the vast pumber of
aducated youth?

THE DEPUTY MINISTER IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRI
BIREN SINGH ENGTI): (a) Yes, Sir.

(b) Available information on percen-
tage absorption relating to Clerk’s Grade
Examination of 1984 and 1985 conducied
by the Staff Selection Commission, I8
given below:—

1984 veev +... 1,43 per cent
1985 ... .... 0.806 per cent

(c) The steps being taken to provide
employment to the educated unemployed
are highlighted in the Seventh Five Year
Plan document, copies of which have al-
ready beep laid op the Table of the
House. T



